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matter of -

[Shri Ajit Panja]

the Tea Act, 1953 (29 of 1953)
read with clause (b) of sub-rule
(1) of rule 4 and sub-rule (2)
of rule 5 of the Tea Rulcs, 1954,
this House do procced to elect
in such manner as the Chairman
may direct, onc member from
among the members of the House
to be a member of the Tea
Board in the vacancy caused by
the retirement of Shri Bijoy
Krishna Handique from the mem-
bership of the Rajya Sabka on
the 2nd April, 1986.
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The question was put and the motion
was adopted.

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Situation arising out of the recent
Bombing Raids on Libya by the
U.S. forces
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THE MINISTER OF STATE
IN THE MINISTRY OF EXTER-
NAL AFFAIRS (SHRI K. R.

NARAYANAN): Sir, I have already
circulated the copies of my statement.

MR. CHAIRMAN: Havc the
copies been circulated to you all?

SOME  HON.

MEMBERS:
(Interruptions) .- .

No.

: MR. CHAIRMAN: This time
the Minister is excuscd. But in future
he should see that copies of state-
ments are circulated before he makes
his statemecnt.
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SHRI K.R. NARAYANAN: Sir,
The Government of India s
deeply shocked at the recent US
bombing raids on Tripoli and Ben-
ghazi by US aircraft. We have strong-
ly deplored and condemned this
action since it is in total disregard of
international law and constitutes an
act of aggression against the sover-
rignty and tercitorial integrity of
Libya. Besides, it places regional se-
curity and international peace in
grave jeopardy.

It may be recalled that on alleged
involvement of Libya in the terrorist
attacks on EL  (Israeli Airways)
countries at Rome and Vinna airports
on 27th December 1985, notwith-
standing the latter’s denials, the Uni-
ted States reacted by imposition of
economic sanctions against Libya,
by undertaking naval manoeuvres off
the Libyan cost and subsequently
by entering the Gulf of Sirte on March
2g ostensibly in defence of the
right of freedom of navigation.
The entry of the US fleet into the Gulf
of Sirte was directly responsible for
the emsuing clashes in the region.

With the withdrawal of the US six
fleet from the Gulf of Sirte on 27th
March it was hoped that tension in
the region would decline. This was
not to be. Holding Libya responsible,
despite the latter’s denials, for the
terrorist attack on a West  Berlin
discotheque on sth April, the USA
once again moved its naval fleet
within striking range of Libya during
the second week of April. Throughout
this perivd Government had repeatcd-
ly been urging that precipitate action
be avoided and that problerus in the
area be resolved through dialogue
and not through pressure. Totally
disregarding all calls for restraint, US
carrier based aircrafts as well as US
aircraft from British based bombed
Tripoli and Benghazi at 5-30 A.mM, .
(IST) on 15th April,
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The US aircraft simultaneously
attacked 5 well-dispersed targets in
Tripoli and Benghazi namely the Al
Azizyan barracks, Tripoli airport,
Sidi Balil port facility Al Jambhariya
barracks and Benina military airport.
In addition, Col. Gaddafi’s residence
was hit and several other civilian
buildings damaged including the
Swiss, French and Iranian Missions.
While Col. Gaddafi escaped unhurt,
his adopted infant daughter was
killed and two of his sons were injured.
The total casualty figures are
presently estimated at 40 killed and g3
wounded. The casualties include some
foreigners, but no Indians.

The attack lasted 11-12 minutes.
In all 33 aircraft are reported to
have been used—18 UK hased F-1II
and 15 A-6 and A-7 aircraft from
two  US aircraft carriers. US
aircraft used 500 Pound, 8oo Pound
and 2000 Pound with laser and pre-
cision guidance system. It is estimated
that about 1oo tons of bombs were
used in all.

Immediately following the US
strike against Libya, PM made a
statement on 15th April strongly dep-
loring the US action and extending
NAM’s full support to and solidarity
with Libya. The External affairs
Minister also made a statement on the
subject. Separately, the Ministers
attending the NAM Coordinating
Bureau held and emergency meeting
in New Delhi on 15th April under
the Chairmanship of the External
Affairs Minister and strongly condem-
ned the US action. The Meeting de-
manded that the United States put
an immediate halt to its military
operations and that full and prompt
compensation be paid to Libya. In
addition, it called onthe Security
Council to take urgent action to
condemn this act of aggression and to
prevent repetition of such acts. It also
affirmed 1ts full support to, and
solidarity with Libya.

In conformity with the decision
taken at the NAM Foreign Minister’s
Meeting, External Affairs Minister
led a delegation to Tripoli comprising
besides himself, the Foreign Ministers
of Yugoslavia and Cuba and the
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representatives of Ghana, Congo and
Sencgal to convey NAM’s solidarity
and support to the Libyan Govern-
ment. This visit served to demonstra-
te the unity of the Non-aligned Move-
ment on this question, and the indigna-
tion of warld public opinion at the US
attack on Libya. The NAM delegat-
ion thereafter proceeded to the UN
Headquarters in New York to apprise
the President of the Security Council
and the UN Secretary General of the
gravity of the crisis and the serious
threat it poses to regional peace and
stability. : -

The Non-aligned resolution intro-
duced in the Security Council last
week condemning the US raid on
Libya and calling upon the USA to
refrain fram further attacks or threats
was not adopted only because of the
exercise of veto by USA, Britain and
France. It is, however, gratifying that
the resolution secured the requisite
majority in the Security Council
demonstrating the support of world
opinion on this issue and the validity
of the stand taken by the Non-aligned
movement. Accordingly the Govern-
ment of India hope that there would
be no repetition of such acts and that
all concerned would refrain from reso-
rting to any action contrary to the
norms of international conduct.

I should like to inform the House
that on the request of the six members
of the Non-alinged delegation headed
by our Extcrnal Affairs Minister, the
Security Council is expected to meet
today in New York. The members
of the delegation will address the
Council.
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SHRI CHITTA BASU (West
Bengal): Mr., Deputy Chairman, I
hope and believe that the entire
House will join mec when I rise to
express uncquivocal protest and con-
demnation against the most naked
aggression committed by the United
States of America on Libya, a free
sovereign country and a member
of the non-aligned movement,

Sir, I am happy to note the con-
tents of the statement made by
the hon. Minister which has given
in details how the aggression took
place. From the statement made
available to us, it appears that this
attack was an attack fully planned
and prepared for, and this is not only
the statement which bears this out
but the action of President Rcagan
is also a witness for the pre-planned
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and pre-meditated attack. The House
knows that there were repcated
thrcats against Libya. There was -
violation of Libyan territorial waters
in the Gull of Sirte by the U.S.
Fleet, The result of this attack is
likely to be that the rcgional security
and international peace will be in
jeopardy. I am very glad that the
Prime Minister of this country has
put across the country’s point of
view in this regard very succinctly,
and I quote from tke speech which
he made before the NAM mecting:

“As we gather to rcview the re-
cent developments and prepare
for the Eighth Summit of non-
aligned countrics, one of our
fellow members, Libya, has been
attacked in violation of inter-
national law; its sovercignty has
been transgressed; its integrity
impinged. We cannot but con-
demn this. At this moment
of crisis, Libya has the {ull sup-
port and sympathy of all our col-
Icagues in  the Non-Aligned
Movement.”

But the most important turn of
cvents has becn the killing of the NAM
resolution in the Security Council.
That is a very important and signi-
ficant turn of events. But the most
important is the fact that a
member of the Sccurity Council Co-
mmits aggression on a free and sover-
eign country and it is that mcmber
of the Security Council in collusion
with other allies that defeats the con-
demnation motion of the members
of the non-alinged movement which
constitutes a vast majority of the
membership on the United Nations,
That is very important. And, Sir,
this very fact makes the United Na-
tions, a wholly peace-kecping body,
more fragile, and I hope I would
not be wrong by the bistory that is
does mot hold that propect
of its  utlimale  extinct. It
is to be noted that this triple veto--
United States, Great Britain and
France together applicd or rather
excised their powcr of veto in 198
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in 'rder to defend the apartheid
go 'nment in South Africa. This
combined action in 1981 and their
voting together in 1986 hold out a
pattern  and conspiracy, 1 hope,
the Government of India will take
note of it. What did the NAM reso-
lution say ? It was a mild statement,
I would say. I do not know why the
NAM resulution, draft resolution,
in the Sccurtiy Council, had not been
cast in a much stronger language.
Of course, there are reasons for it
I would not like to dilate upon them.
I would not like to go into the reasons.
The rcsolution merely said that the
attacks were in violation of the United
Nations Chartcr and in violation of the
norms of international conduct. This
is a very simple statement. The
draft resolution also called upon the
U.S.A. to refrain forthwith from any
further action. This is equally mild.
It merely called upon the Secrctary-
Gencral of the United Nations to
take appropriate steps to rcstore
and ensure peace in the Central
Mediterrancan. Thisis a very inno-
cent and simple statement but even
this was voted down, or, rather vetocd
down by them. Sir, I am sorry to
sce the statcment made by the hon.
Minister. He says, accordingly, the
the Government of India hopes that
the re will be no repetition of such acts
and that all concerned would refrain
from resorting to any action contrary
to the norms of international conduct.
I hope, all hon. Members will take
note of it. Sir, this is over-optimism.
This state me nt is born out of the idea
that India is not in a position to speak
out against the U.S.A. Time has
come when we should speak out
against the U.S.A. Facts also indicate
otherwise. What are the facts ?
I will mention only two facts. Only
on April 22, in an interview to the
Associated Press, Reagan announced
and I'quote:* Some U.S. allies suggrst-™
cd a coordinated and all-out military ~
attack against Libya to force a change
of Gaddafi’s policy of exporting terro-
ism’. This is again threat. I do not
know whether the hon, Minister
knowsaboutit. He might be knowing
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it. Inspite of this statement made by
the President of the U.S.A. how does
the Government of India fcel and
express the hope that the situation
will not be further complicated ?
Again, President Reagan says—1 quote-
“There were some indicatons that the
allies going to the Seven-Nation
Economic Summit in Tokyo next
week have been thinking of increas-
ing action’ This shows, he is working
for a planned action against Libya.
A fresh assault is anticipated: These
two statements clearly indicate the
mind of Reagan [(Time bell rings)
Sir, I will take only two more minutes.
Sir, this makes the situation more
grave. But the statcment of the hon.
Ministcr does not reflect the Govern-
ment’s awareness of the scriousness of
the situation. I accuse the Govern-
ment on that count. Sir, Reagan says
that Libya is exporting terrorism;
he talks about export of intcrnational
terrorism, Why should he speak
tongue-in-check when everybody kn-
ows in the world today that it is not
Libya, but it is the U.S.A. it is Presi-
dent Reagan whohas unleashed a
course of international terrorism. In-
dia should have the courage to tell
the U.S.A. and tell it boldly and
loudly. It is the U.S. President, Mr.
Rcagan who has embarked on the
course of international tcrrorism, garg-
sterism. Evidence, are available there
all aver the world, 1 do not want to
add anything more.

Lastly I have got only two sug-
gestions to make to the Government.
Now the situation can be defused
if the United Nations General Asssem-
bly takes a positive role,if the United
Nations General Assembly and the
Non-aligned movement works in the
way so that the United States of
of America may be forced to withdraw
all is forces for the Mediterranean,
Unless the forces are withdraw from
the Mediterranean, the prospect or
possibility of a fresh, planned, co-
ordinated and orchestrated attack
on a free country will remain there.
Indja has got a role to play. May
I know from the Minister whether
India as the chairman of the Non- -
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aligned movement would take ini-
tiative to hold consultation and plan
crordinated action among the mem-
bers of the Nen-aligned movement to
force the United States of America
to see reason and withdraw all these
forces from the Mediterranean so that
peace can be ensured and normacy
{ can be restored ?

DR. SHYAM SUNDAR MOHA-
PATRA (Orissa): Mr.  De-
puty Chairman, Sir, the world is
almost at the brink of a global crisis
and the period can be compared to
the one which we saw during the
days of Chamberlain when he visited
Munich to discuss about the fate
of 5 million Suedatan Germans and
Hitler wanted to take over Czechos-
lovakia because the Germans were
there. Chamberlain had to come
back with his umbrella on his head,
peace with honour. India, as the
president of the NAM, is in the same
situation, may be, umbrella in hand,

~ peace with honour. I must congra-
tulate the young Prime Minister for
having led the NAM against the
imperialist domination of the world
and the imperialist thrust on Libya
and I must also congratulate our
Minister of State who has experience
of both the worlds.

SHRI V. GOPALSAMY (Tamil
Nadu): Chamberlain had an agree-
* ment with Hitler.

DR. SHYAM SUNDAR
MOHAPATRA: What agreement
is behind the scene is very difficult
to know. Here I must say that the
only super power which has come
forward in this affair against Ameri-
cans and in favour of Libya is Mr.
Gorbachev, the Soviet leader. He has
written a personal letter to Gaddafi
pledging complete support and suppp-
Port of the socialist world. Initia-
Ily we thought that probably Reagan
was all along and European powers
were not with Reagan, but later it
came out that the planes took off
only from the points of the United
Kingdom and then we saw France
has cast its lot. I do not know the
relation between the Prime Minis-
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ter Chirac and President Mitterard,
the great socialist leader, who used
to proclaim for the socilalist world
but Fance, is with the United States
of America. Mr. Kohil who is com-
ing here is bound to be with the
United States Plutocratic countries
can never be with the socialist coun-
tries. Now in the NAM confercnce
with all the fanfare and bamboozling
the unvary pcople of the countiy
are saying that we have done a lot.
What precious little have you done,
Sir? You have not been able duiing
the last five years 1o bring two freinds
Iran and Iraq together. How much
have you done in this direction, Mr.
Minister of Statcs? What has hap-
pened to Kampuchea? The non-
aligned nations are not one way,
Then what is happen ng to Nicaragua
Like Gaddafi, the young leader Danial
Otega of the small country of hardly
30 lakh of people is fighting against
the might of the United States and
what have you done excepting passirg
a few precious resolutions? Sir, might
is right and this world is for the strong
and never for the weak. ,All the non
aligned nations are div'ded among
themselves.

I was 2 pcrsonal guest of Gaddafi,
a very young, charismatic and ctar-
ming. leader I have secn, as the Gene-
ral Secretary of the Congress, 1 was
sitting next to him. Two million
people were there in Tripoli and
he was addressing the crowd.  As
if a snake charmcr was having his
sway on the people, the pcople were
dancing to his tune. Great lcader
Hardly 38 or g9 ycars old. You
can count on such young people,
including Rajiv Gandhi, domina-
ting the  world scene. But
Gaddafi is an unpredictable person.
I was in Egypt in 1973 as a guest of
President Sadat when Libya and
Egypt had a union. I told President
Sadat that this unprcdictable person
would go away in six months® time,
and it happencd. Now he bas joined
Syria, another union. And you know
what is the fate. He also belicves in
international terrorism and it has
paid back in his own coin. I am
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for Gaddafi but I am tclling, onc
must have a rcasonable conccpt of
world politics. What arc the Libyans
and the French doing in Africa ?
I don’t belicve in this Unitcd States’
statcmcnt that Libya is supporting tlie
sccessionist forces of Punjab. 1 don’t
believe it; there may not Dbe an
iota of truth in it. But tl'e fact is
that Gaddafi bclieves in all these
activities, Sir. I take my hats off
to the Cuban leadcr, Fidal Castro,
who also scnds his troops but scnds
troops on some causc—{fight against
imperial forccs, against capitalist
domination but not like this. And this
Gaddafi also gave rcfuse to Idi Amin,
a carnivorous political personallity
in his country. So, I say, Gaddafi
must see rcason. And what was the
Libyan Embassy doing herc the
other days ? I have a papcr from
America, India Abroad, which
says they wcre going to offer over
2,000 dollars to persons of Indian
origin or Indian citizens who will
join the armed forces in  Lybya.
I must congratulate the Minister
who rapped the Lybyan Ambassador;
Mr. Venkateswaran, Mr. Jain and
others who called the Libyan Ambas-
sador and said he cannot certainly
recruit mercenary forces from our
country. ‘The Ambassador is not a
child. He advertiscd in a Urdu paper
that they want pcople for the Lib-

yan army. Why wdu paper ?
Why do you believe that the
Muslims will go there ? Hindus,

Muslims, Christians, Sikhs and Jains—
all—in the cause of socialism, against
imperialism, will fight for Libya
on Libyan soil if nced be. But what
I say is, Arab countries must see
reason. On one side Gaddafi, on
another side Saddam Hussain, on one
side Iran and on the othcr side the
King of Jordan—the whole Arab
countries arc divided. They arc
divided because of imperialist design,
but why do they fall prey to imperial-
list design ? I know what type of
attitude Libya had for your Govcrn-
ment of India—and Mrs. Gandhi
had to go to Tripoli. I know all the
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Gaddafi was run-

ning away from India Decause

India had support for Iraq.

The Baath Socialist Party of Iraq

and the Indian National Congress had

signed a protocol. For the last 40

years the Baath Socialist Party of
Iraq and the Indian National Cong-

ress are one ideologically. So what

I intend to tell is, we arcagainst

Amcrican impcrialism; we will not

allow cven an inch of Libya to be

taken over by the Amcrican soldicrs

through their Sixth Flect or Seventh

Fleet. Whether they scnd 200 plancs |
or anything, by imperialist might no

country can be subjugated. It may

be a matter ofa fow months.  The

British might could not also conqucr

Argcntina.,

intcrnal politics.

Sir, I must congratulate the
Minister at least for voicing the
opinion of the people—the popular
upsurge—and mobilizing  popular
support against U.S. hcgcmony.  But
the fact is that unless the NAM
Confercnce bocomes a united front,
becomes united against impcrialist
domination, it will be very diffi-
cult to fight the imperialist forccs.
Thank you very much, Sir.

SHRI ANAND SHARMA
(Himachal  Piadesh) Mr.
Dcputy Chairman, Sir, the motion
which this House is discussing is
onc of utmost importance not only
conccrning Libya or peace in the
Meditcrrancan but also concerning
peace all over the world., The action
of the Rcagan Government in the
Mediterranean on 15th of April which
resulted in the bombing of Tripoli,
Benghazi, Sidi Balil and oth(r arcas
has shocked the cntire world, The
world has rightly reacted with shock
and anger, disgust and alarm.
Alarmcd we all are bceause we are
being slowly pushed over the preci-
pice. We shudder at the very thought
that 1 like the  United Statcs of
Amcrica if the other super powcrs
also feel threatencd, it will eventually
lead us to a nuclear holocaust.



185 Calling Attentiontoa [ 24 APRIL 19861 Utrgent Public Importance 186

matter of

Sir, this is one issue on which we all
are together, condemning this act of
aggression which has been very strong-
ly condemened by the government of
India, particularly our Prime Minister
who is also the Chairman of the NAM.
His prompt reaction, strong condem-
nation mobilised opinion within the
Non-aligned Movement, and as such
the Non-aligned Movement also de-
nounced it. Ironically, Sir, it is un-
fortunate that this attack was made
on the eve of the Coordinating Bureau
meeting of the NAM, which was due
to begin in Delhi. This American
act is not to be viewed in isolation.
Nor is there any justification for any
provocation whatsoever to which some
references have been made. They
cannot justify this act of aggression.

America is a member of the United
Nations. It is a permanent member
of the Security Council. It is one of
the mightiest military powers. As
such, the Government of America has
added responsibility of maintaining
peace in the world, not endangering
peace, Their attack on a small
country like Libya is not a question of
how many lives were lost. We know
innocent people have died.  We know
that the 16-month old daughter ol the
Libyan leader, Col. Gaddafi, also
died. We know that a large number
of bombers from the American bases
in the United Kingdom took off.

The Minister has given the details
in his statement. But today the ques-
tion is who the aggressor and what
at stake is. At stake today is peace
in the world, Sir, This Amcrican
reaction is a culmination of all their
acts in the recent past. Particularly
when people the world over have been
pleading for disarmament, pleading
for destroying the huge stockpile of
nuclear weapon, when the Soviet
Union announced unilateral morato-
rium on nuclear tests, the Reagan
Government demonstrated, it showed
the contempt which it had for the
voice of sanity, the disregard which
it had for all these resolutions by going
in not only for nuclear tests, not only
by rejecting the offers of peace made

by the Soviet Union but by not only
threatening but in reality extending
this danger of nuclear holocaust or
war from our planet to the space it-
self, '

Sir, today what has been violated
is not the territorial integrity of Libya.
The U.N. Charter itself stands violat-
ed by this act. And also it is against
all norms of established international
behaviour, The U.N. Charter is for
respecting territorial integrity and
sovereignty of other nations. It also
calls for non-interfercnce and non-

-intervention. So, these all stand vio-

lated today. We all have to see what
all we can do, not by indulging in
rhetorics, not by decrying the NAM or
what the NAM has achicved. The
NADMI is not expected to launch a
similar invasion against the United
States of America. What we have to
do is to mobilise the opinion, to speak
for the Non-aligned Movement, to
denounce this act and to ensure that
people are aroused, people all over the
world are informed about the evil in-
tentions and designs of the regime
which is threatening peace all over the
world. This is exactly what NAM
has done. Today the justification
which the Government of America
has given for this act, which is the most
reprehensible act, and the manner in
which they have gone about it, is
shocking. The justification which
they have given is that it was in reta-
liation to the bombing in a discothe-
que in West Berlin.  This is strange.
Prior to that they had been conduct-
ing exercises in the Gulf of Sirte saying
they were in international territorial
waters. These are all matters which
are to be decided by the United
Nations. The United States of
America does not have any authority
or any jusstification to act with this
impunity. There was no evidence
linking Libya with that bombing in
West Berlin, The Americans have
claimed that they haves irrefutable
evidence, whereas interestingly the
Government of FRG itself has denied
it. This is not the first time when
such statements have been made by
President Reagan when he was plead-
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ing in the House of Representatives for
American aid of 100 million for
those mercenaries, those contra-rebels
in Nicaragua. He had said the
Sandanista regime was threatening
stability in the entire region and that
they were training Brazilian revolu-
tionaries. Promptly this statement
was nat only qusstioned, but also de-
nied by the Brazilian Government.
It clearly proves that to justify their
acts, they are indulging in lies. These
lies have shocked the entire world.
It does not lie in the mouth of Presi-
dent Reagan or for that matter the
US Allies, who have connived and
joined the US in launching this attack.

To talk of terrorism, it is well-known
that America is not only for State
terrorism, but it has actually support-
ed the Government of Israel in attack-
ing the PLO Headquarters and also
elsewhere for killing innocent people
all over the world. It is well-kknown
for its support to the racist abhorable
regime in South Africa. It is mani-
fested in its refusal to join the rest of
the world in enforcing sanctions
against South Africa, whereas on the
other hand it talks of sanctions against
the Soviet Union. It has imposed
sanctions against Libya, but it has no
couragc to impose sanctions against
South Africa. Their designs arc
clear.

When they talk of terrorism, T
would like to say we are against all
forms of terrorisms in all their mani-
festations. We have suffered at the
hands of terrorism. India has paid a
heavy price.  But where are the train-
ing schools of terrorists? Where is the
Frank Camper school, where they are
giving degrees to terrorists to kill inno-
cent people in my country? There
are also training camps across the
border. It is clear CIA is behind it.
It has bcen supporting it. From
where are those sophisticated weapons
coming in Punjab? Who is behind
all this? There they are talking of
bombing in a discotheque of which
they have no evidence. Here we have
suffered. There was a bombing of
one of our planes, Kanishka, where
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more than 300 innocent Indians had
died. It does not lie in mouth of
the American Government to talk of
terrorism. 'This is no way of tackling
terrorism. If they had any evidence,
they should gone to the United
Nations and not acted in this manner.

I must say this act cannot be view-
ed in isolation. We have to go back
as to what they did in Chile. What
they have done in Grenada; what they
did in Guatemala; what they are doing
today in Angola by supplying the
most sophisticated weapons to Unita
guerillas. And now they are organ-
1sing a veception for that rebel leader
Swambi in the United States. The
Reagan administration is giving help
and support to the contra rebels in
Nicaragua. His administration, is
playing an international game of des-
tabilisation, international blackmail
and intimidation. Sir, this has to be
checked, resisted and fought with all
might,

Sir, before T conclude, I would
like to quote a person who hasre-
presented the U.S.A. at the United
Nations. He was in India recently
and lhe very rightly summed up the
behaviour of the American Sresi-
dent, Mr. Reagan. What we are
condemning is not America as a
nation, but the Reagan admiristra-
tion, There are people in that country
also who are totally opposed to
the Reagan administration. There
arc people in that courtry who are
for peace. Now, I quote what Mr.
Andrew Yourg has said :

“Reagan behaves like a heavy-
weight boxing champior who
enters a Kindergarten and beats
up a child to prove his manliress.
It is rot manliness, but evidence
of a sick mind.”

=)

He has further said : =

“Reagar is  brazen-faced in
inventing allibis for his acts of
brigandage. Every  time he
suffers a set-hack he acts like a
maniac runring amuck on in-
ternatioral stage. The American
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reverses in Lebanon spurred

U.S. President to display his
marliress by raping Grenada.”

We agree with this. These acts of
Reagan cause much alarm to all
of us. Whenr we condemn the acts
of Reagan admiristration, at.the
same time we must also condemn
Mrs. Margaret Thatcher and her
Government in the UK. for allowing
the use of bases in U.K. First of all
the Prime Minister of U.K. makes
a statement that they are not with
Reagan and they don‘t permit
the use of bases in their country.
But within a few hours of this state-
ment those bases are used. Therefore,
we must condemn both U.S.A. and
U.K. not only for the attack on
Libya hut also for  cncouraging
state terrorism, supporting Israeli
aggression on P.L.O. and for im-
parting training to the terrorists
to destabilise India. = -

Sir, this House must demand
immediate withdrawal of the
American  Sixth Fleet from the
Mediterranean. We should not
stop at that stage, but we must also
demand withdrawal of American
forces from the Indian Ocean and
implementation of the U.N. Re-
solutionn  declaring Indian Ocean
as a zone of peacc. We must also
demand dismantling of their bases
in Diego Garcia which are posing
a direct threat to us.

Sir, T fecl that this House must
join the other House which has
passed a  Resolution  condeming
this act and reitcrate our solidarity
with the Libyar people. We must
also reiterate our solidarity with
all those who are fighting against the
imperialism, and, against all such
forces who are acting against the
U.N. Charter.

With these few words, Sir, I
thank you for giving mec this time to
speak on this situatior,

SHRI NIRMAL CHATTER]JEE
(West Bengal) :  Sir, his suggestion
1s acceptable to us. Will the Minister
draft a resolution °?
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MR. DEPUTY CHAIRMAN -
Yes the Minister is here. He will
reply to it later.

SHRI NIRMAL CHATTEJEE:
Sir, a resolution must be passed by
this House uranimously.

SHRI GURUDAS DAS GUPTA
(West Bengal) : Sir, we all support
him, Iet the Minister draft a
resolution so that we can pass it
unanimously in this House. Then
we can all go and meet the American.
representative here and present the
resoultion expressing our ser,timents.

MR. DEPUTY CHAIRMAN :
Let the discussior be over first, When
the Minister replies then you can
react, - )

SHRI NIRMAL CHATTER]JEE:
We are tequesting him to draft a
resoultion which we will pass un-
animously.

SHRI GURUDAS DAS GUPTA:
After the reply there carnot be any
resolution, - -

SHRI PARVATHANENI UP-
ENDRA (Andhra Pradesh) : Mr,
Deputy Ghairman, Sir, snce the
1st World War, I do not thirk, there
is any parallel to this incident
when a big power acted so recklessly
and shamelessly on an issuc which
is not directly linked with its own
nrational  security. Rightly, the
world has reacted with great indig-
nation at the Americen  action
against Libya. It is pure ard naked
aggression against a sovereigi nation
and America has resorted to State
terrorism. The action was 50
blatant and reckless that thundred
tonnes of bombs were thrown in
just 1o to 12 minutes. Mostly on
civilian targets killing a large
number of people and there was
a deliberate attempt to kill Gol,
Gadafli also. Sir, this is nothing
but a display of imperialistic arro-
gance on the part of the Urited
States of America. What was the
provocation ? A bomb explosion in
a night club in a third country



191 Calling Attention to a
matter of

[Shri Parvathaneni Upcndra]

killing an American soldier and his
girl friend and President Reagan
Justifieds it by telling them that the
Club frequented by American soldiers
was bombed at the instigation of
Libya. Sir, there are so many joints
which are frequented by Americans
around the world and if tomorrow,
something happens in a massage
parlour in Bangkok, or a right club
in Seoul or in Tokyo, are they going
to take similar action against any
other country ? A super power, which
has a direct responsibility of main-
taining peace in this world, has
acted so blatantly, so packlessly
against all canons of international
law and the U.N. Charter and Sir,
no words are enough to condemn this
raked aggression of the  United
States. The President of United
States of America, I am sorry to
say has proved himself as a trigger
happy politician  thirsting for the
blood of the people, wherever it is
possible. I do not know whether he
is reminded of his filmy role in
Wild West pictures where he could
shoot at everyhbody and atevery time.
It creates such a bad precedent
because we can understand tensioms
being Dbuilt up in a country over
issues relating to them and nrationals
reacting to them But thisis such a
silly thing on which a super power
has acted with great deliberation,

It was rot an impulsive action;
also much preparation has gore
into it, Therctor, it is necessary

to condemn it with all our mightand
with all the emphasis that we
command.

Sir, there arc one or two peculiar
aspectsinthisalso. Tecan understand
a war-monger President rushing for
this kind of an action but the great
Amcrican people, the great nation, is
silent on such an incident and there
is no reaction in the entire country.
The press, the television, all shades of
public opinion are silent over thisissue
and they have condoncd the Presi-
dent’s action. Not only condoned,
but they have supported 1t and that is
the greatest dange r which I perccive,
Such a powerful nation where the
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1
public opinion is so silent that it can-
not assert itself against the blatant
action ofits own President, what safcty
can you expect from such a nation and
what protection can you expect from
such a nation? Secondly, as Mr.
Anand Sharma just pointed out, the
more rcprehensible is the bchaviour

of the British Government
I.00 P.M. in this incident.

And while all the friends
of the United States in Europe have
refused to cooperate, Mrs, Thatcher
has come forward to give her bases to
the United States to launch this
attack. By this action once again she
has proved that she does not care for
the opinion of the Third World
countries, which include the Coni-
monwealth countries. She had done
it once in the CHOGM confcrence
where, when the entirc conference
wanted to condemn South Africa, she
came to itsrescuc and vetocd a strong
resolution.  And now again she has
proved it.  Therefore, it is necessary
to re-examine and revicw our relation-
ship with Britain and our continuance
in the Commonwealth. I do notsay
that the Commonwealth is not neccs-
sary. But perhaps we can do without
Britain in the Commonwecalth. We
can even think cxpelling Britain from
the Commonwealth. We nced not bo-
ther for some concessions in the form
of visas and tariffs. This kind of be-
baviour on the part of the British
Government cannot be condoned.

Sir, world opinion has already con-
demned this act of the United States,
The NAM confcrence was very quick
in reacting to this incident. Even
belore the confcrenee formally started,
they assembled and passed a resolu-
tion condcmning this aggression. A
NAM dclcgation also went to Libya
to express the solidarity of the non-
aligned movement with the Libyan
Government. They have also gone
to the United Nations and today the
Security Council is meeting once
again. And so reprehensible and so
unfortunate is the action of the super
powers in the Sceurity Council itself
that in spite of two-thirds of the mem-
bers supporting 2 resolution, three
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Western powers have vetoed it and
killed a resolution, a resolution which
was innocuous and very harmlcss.

Now, I do not know what the Gov-
ernment is thinking. It is necessary
—and the time has come~ttat this
issuc has to he taken to the General
Assembly and a resolution condcmn-
ing the US action, as also the action
of its accompliccs, should be passcd
in the Gencral Assembly. That action

. must be taken quickly. I do not
know whe ther that willhave any « ffcct
on the United States hccause latcly
the United States Eas been trying to
kill the cffcctivencss of the United
Nations itscIf by tight¢ning its purse-
strings and not conttibuting its duc
share to the UN fund. Therfore, for
whatever it is worth, we slould take
the matter to the General Assembly
and also take tl.c initiative in passing
a resolution of condemnation against
the US action. Tl'ank you.

SHRI DIPEN GHOSH (Wcst
Bengal): Mr. Deputy Clairman,
Sir, whilc joining my other ecllcagucs
in condcmning the US act of aggres-
sion on Libya, I particularly join my
collcague, Mr. Anand Sl.aima in rc-
questing the Ministcr of State for
External Affairs to place a rcsolution
on hehalf of tl.is House at t}.c cnd of
this discussion teday.

SHRIK.R. NARAYANAN: Iwill
be placing a resolution,

SHRI DIPEN GHOSH: Thank

you.

SHRI NIRMAL CHATTERJEE:
Sometimes the Government is vary
considcrate,

SHRI DIPEN GHOSH : We are
happy tlat in the statcment it sclf,
the Minister of State for Extcrnal
Affairs, on bechalf of the Central
Government, has comc out with a
forthright statement condcrrning this
act of aggression, tlough I am not
happy at the way the Calling Atten-
tion motion has bcen framed, 1
do mpot know why it has been framcd
353 RS —7 . BERNAL..
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that way. What were the inhibitions ?
Why has it been framed in suct a
way as to say only “Lcmbing raids
on Libya by the US Forces”.
It is not simply a qucstuion of bemb-
Ing raids on Libya by tre US

Forces. It is transgression of the
sovcrcignty of a nation. Iam drawing
attention to this particular aspect
becausc of the fact ] at it betrays
a bcnt of mind in a sceticn of the
people of our own country. And
for that, too, the 1uling party carnot
absolve its responsikility in making
such a bent of mind whencver the
forthright questicn ccmes to  say
who is wrong and wl o is rigtt and
to condemn the US as the villain
of the piccc as in tlis particular
episode, Trc Reagan Administraticn
has becn taken the plea that for the
purposc of contaning the «xyort of
tarrorism it kas actcd like tlat, as
if the US las bcecome the o) anrpion
of intcrnational policing ard discip-
line. 1If there is any State in the
world today wkict  has  inpsti-
tutionaliscd cxtremism  and  toryo-
rism— I rcpeat, if thare is  an

State in the woild today wlich las
institutionaliscd acts of tcrroriem and
impcrialsim—it is the US. Wlo
has givcn respectability, State spon-
sorship, to the acts of tcrrorism and
extremism?  WIat business tad the
US to interfere in Victnzm ard comr it
genocide there P What tusiness Fad
thc US to go to Cuta and plan for
killing Fidal Castro, not cnce tut
many times, in the past? Wtat did
it say in the case of Grenada ? At
that time masked Ly the fig leaf
of protccting the Amcrican citizens
in Grcpada the US invadcd it
Now maskcd by the fig Icaf of protect.
ing the Amcrican citizans outside
of Libya thcy tave transgresscd the
sovcreignty of Libya. Have we,
particularly the mombers on  the
othcr side, rcalicd the gravity of
the danger? Today we arc discussing
the LiLyan issue in Rajya Sabla.
The othcr side las a strongth of
porhaps 147 or 148.  But low
many of thcm are prescnt now ?

How many of them are showing
interest in taking part in thig
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discussion to condrmn the US? Is
it only the property of the Prime
Minister, for that matter, the
Governmrnt, contained in a resolu-
tion passca by NAM or some other
forum? What was the target of
this attack ? Who was the target
of this attack ? Col. Gaddafi,
Pr sid: nt of a country; the Prcsidrnt
of a country was sought to be killed
by another State. And would you
not like to equate it with the assassi-
nation of our Prime Minister here ?
Is there no relationship between the
two ? When a particular Administra-
tion, when a particular method of
running the country, dors not suit
the purpose of Amcrican impcrialism,
then they try to assassinate, thcy
create mactinations to assissinate,
the head of the Government or the
head of the State. And in the case
of Libya they have done it dircctly
by sending plancs and bombing the
palace of the Prcsident, they have
tricd to kill the Presidrnt, This is the
dang'r. If we allow US imperialists
to justify ths action, then it will
set a dangrrous procedent, it will
mean and it will amount to giving
a clean chit to the US Governmnt
to wage war against any nation
fighting for frr edom and emancipation
from capitalist, impcrialist, exploi-
tation.  Naturally, therefore, the
time has come not only to condemn
by passing a simple resolution, but
by rousing the people, organising the
prople, telling the truth to the people.
Who is doing this and for what
purpos~? I have gone through the
statement, the three-page statemrnt.
What is missing in it ? There is a
cond mnation in it in no uncertain
terms. But what is the thing which
is missing in it? In the last two
scntcnees, what is there ?  “We
hope... “—that is one thing. There
is another thing: “The mcmbers of
the drlegation will address  the

Council.” But how to fight the
US impcrialism?  How to fight
the US imperialism on the Indian
soil today ? Has not the time come
to fight the US impcrialism on the
Indian soil today ? Where is that

195

[(RATYA SABHA ] Urgent Public Importance

196

statement?  The entry of every
single US multinational into the
Indian territory is fought with the
dangcr of rxposing our country to
the imperialist mano: uvres of the US;
Do we rcalise that ? Passing a
resolution in the NAM is good;
scnding a duegatilon to Libya ic
better; and asking the  Security
Council or the UN Gencral Asscmbly
to pass a resolution condrmning the
US act is still bettcr. But how to
fight this US imperialism? By
saying that the US indulges in such
acts of aggrrssion and the next day
by going with a begging bow! to
the IMF and the World Bank and
to the US for developing our economy,
for inviting them to our country
to invcst moncy here, not only in
the private sector, but also in defence,
in telecommunications, and so on?
Is this the way to fight the US
imperialism?  Haven’t you learnt.
anything from the history of Latin
America ? Why is the US trying
to cow down Libya ? It is bccause
the Arab nations have brought their
oil wealth outside the sphere of the
Impcrialist manoeuvres,  This is the
question, Mr. Anand Sharma. This
is the pcrspective of the fight against
the US imp rialism. If you have
to fight against the US impcrialism,
you have to fight for an independcnt,
scifrcliant econcmy. You have to
fight for self-rcliance and for the
indcprndcnt devclopment  of  our
cconomy.  Without fighting for a
sclf-rcliant and indr pcnd¢ nt « conomy,
wittout fighting against the entry
of Western multinationals, witl out
fighting against the penctration of tl.c
IMF and the World Bank, you
cannot fight the US impcrialism,
So, the time has come now for this,
Yes, you say that you are not com-
promising. But the other
day you had got the
Taj Palace Hotcl vacatcd and you
invited 400 forrign  industrialists
scions of US industrialists and you

were having a conference, a closcd-
door confcrence. For what ?  To
explore the possibility of investing
US dollars in India. (Time Lell rings).
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I am only pointing out this by way
of an example. I am with you,
we are all with you, in fighting against
the US imperialism. But you have
to fight the US imperialism not by
passing a rcsolution alone, not by
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" sending a d:l2gation, but by fighting

the US imperialism on the Indian
soil, by fighting against the penetra-
tion of US capital in India, by
fighting against the pcnetration of
US capital nia the World Bank
and the IMF and by figiting against
the pemetration of the Western multi-
nationals. That will be the recal
fight against US imperialism. 1 hope
the other side will respond to us,
Sir, Thank you.

MR. DEPUTY CHAIRMAN :
Yes, Mr. V. Gopalsamy. . -

SHRI V. GOPALSAMY
Sir, I rise to cond=mn in no uncar-
tain terms the most diabolical attack
on Libya. No explanation oTered
by th: United States or the U.K.
could justify th2 air strikes at dead
of night which killed many innocent
parsoas also, Sir, it is most painful
that the 15 month old adopted dauzh-
ter of the Libiyan leader, Col
Gaddafi, named Hanna, also got
killed, But, Sir, we should not have
the impression that the United States
and the U.K. are totally isolated
I was shocked to read the news that
the European FEconomic Com nu-
nity has passed sanctions against
Libya, and in the land of Abraham
Lincoln where hunan rights were
respzcted, the public  opinion s
totally supporting the action taken
by Ronald Reazan. Of course, on
the day of the strike hundreds of
children and adults stood on the
footsteps of th: White House carrying
placards condeinning the  attack
on the inndcent people in Libya.
But the Congress supported it. De-
mocrats have supported it. And
the worst of it is that a Resolution
passed by NAM, one-third of the
maukind was totally blacked out in
the U.S. Press. They speak about
free Press and freedom of expression.

~ The news was totally blacked out,
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and it is most shocking that thousands
of Americans have cancelled their
vacation trips to Western Europe and
they are going to boycott French
products because France refused the
American planes to fly over their
territory. But the United States has
forgotten the lesson they had in
Vietnam. On the day of the air
strike it was clear that the attack was
to liquidate Col. Gaddafi. His head-
quarters was attacked. But, Sir, they
failed. They could demoslish cities
even in Tripoli, Bengahazi, the build-
ings, they could kill thousands. But
they could nof crush the will of the
people of Libya. This is the lesson
in Vietnam. For how many days,
months and years the war was go-
ing on in Vietnam, But what a hum-
liating defeat they got therc. Even
then they have not learnt a lesson
from this. Mr. Reagan said that
the attacks in Rome and Vienna
airports and Disco Club in West
Berlin justified this air strike. If
Mr. Reagan had got proper evi-
dence, why has he not produced it
before the world community ? For
days the GIA fabricated the evidence,
I condemn individual attacks, terro-
rist attacks on individuals, killing
people. One assassination  started
the World War in 1914, alter the
Hungarian Government started war
against Serbia and Russia. Thus the
World War-I cams. Mr. Regan
wanats to try Rambo diplonacy.
H= has not focgotten his role in the
Hollywood films. That is why whsen
the film ‘First Blood® was released

in the Uaited States, he declared that - .

he would have Rambo diplomacy.
He has tried Rambo diplomacy,
but he will fail.
we should not forget the writing on
the wall. This time the United King-
dom permitted its air bases for the
U.S. planes to strike Libya. The
very same United Kingdom is sending
mercenaries and commmandos  to
Sri Lanka to massacre Tamils. Now-
adays, the United Kindom has
become a war-moagering  regime

headed by Mrs. Margaret Thacher, -

That is why they are sending
commandos and S.A.S. mercena-
ries to Sri  Lanka to carry on the
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At ths same time, -
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. operation in Sri
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genocide there. It is the United
States which permitted Israel to
open its special interest section in
their own Embassy to start a Mossad
Lanka. It is the
United States which permitted them
to have a special interest section in
Embassy in Sri Lanka. Mr.
Reagan says that he wants to curb
terrorism.  Everyday, hundreds of
kids are killed in Sri Lanka. For
that purpose, the
Mossad is operating in Sri Lanka
and help [rom
the United States and also from the
United Kingdom. 1 said that we
should be prepared to sce the writing

_ on the wall. The Seventh Fleet is
having fuelling facilities in Tri-
ncomalee and in Karachi. We are

encircled on both sides. They are
using Karachi as well as Trinco-
malee.  Leave alone Diego Garcia.
They are going to use Trincomalee
as their base, We should not think
that the UK. has permitted her
bases to operate the American war-
planes to strike the third world
countries. Now, the danger is at our
doorsteps, i.e. on one side Karachi
and on the other side Trincomalee.
Therefore, we should mobilise public
opinion throughout the world aginst
this diabolical design of the United
States and the United Kingdom to
destabilise the third world coun-
tries and to liquidate even the Heads
of the States. Therefore I express
our full solidarity and support fo- this
Government to condemn the naked
aggression of the United States on
Libya., _

SHRI M.S. GURUPADA-
SWAMY (Karnataka) : Mr. Deputy
Chairman, Sir, my hon. friend, the
External Affairs Minister, has dis-
¢losed in his statement that as a
result of air attack by the United
States on Libya, 40 people were
killed and g3 people were wounded.
He has further stated that the raid
lasted about 11 minutes and nearly
100 tonnes of bombs were used. The
raid was provoked by an incident
which took place in a discothequc

Q
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in Berlin where an American soldier
was killed along with his Turkish
girlfriend. There heave been versions
and versions about the cause for the
explosion in the discotheque. I have
got a cutting here of the news which
appeared in the Statesman yesterday.
Because of lack of time, I do not want
to go through that. The press has
said that the explosion might have
been caused by drug traffickers or
by a rival discotheque. The Ame-
rican  hombing took place on the
ground that this terrorism was caused
by Libya. And they seem to base
their theary on the interception of a
transmission of a boadcast on the
Libyan radio, It is such a thin
ground on which the Goveinment
of America has launched such a
severe, serious attack on Libya.

Sir, I am reminded of a historical
parallel. In the 1gth century, a
British merchant called Jenkirns
who visited Gieece, committed cex-
tain violations which appeared to
the Greek Government of the day
very serious. And what did the
Greek Government do ? He was
only a merchant. The Greek Govern-
ment cut off his ears. As a result
of this the British Government
declared war against Greece. It
was called the War of Jenkins’ Ear,
It was a small act, maybe a mistake
made by the Greek Government
against a British trader in Greece,
This caused the declaration of a
war by the Government of England
against Grecce. It was a silly affair.
The Great Britain was a great
empire at that time. It wanted to
show its might against a small
country like Grecce. They declared
war on Greece because the ecar of a
British citizen was cut off by the

Greek  Government and  Greece
was humbled. Similarly, Sir, here,
according to the United States,

Gaddafi and his Government were

at the back of this explosion in a
West Berlin discotheque,
AN HON. MEMBER

Are
you defending ? '
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SWAMY I am not defending.

I am attacking it. I am saying how
silly it was, and on doubtful evi-
dence it has said that Gaddafi
was at the back of this explosion.
It was not proved, according to the
press. .. (Time bell rings) Sir, I think,
you have to allow me a few more
minutes. The might of the Govern-
ment of America was brought on a
small country.

Sir, we have heard in the past
how the Great Powers conducted
their diplomacy in the 18th and the
1gth centuries. The cult of tooth for
tooth eye for eye was pursued by these
powers for their own aggrandise-
ment. We are in the later part of
the 20th century. We are at the
close of this century. It is beyond
me to imagine that a small incident
like this is sufficient to cause the
attack on the sovereignty, indepen-
dence and territorial integrity of
that country. Sir, the step the
NAM  has taken 1is right. It
has been said already by my
colleagues. It was also right that a
delcgation of NAM countrics has
visited Tripoli to express the soli-
darity of Non-Aligned countries with
Col. Gaddafi and his Government,
It is also right, Sir, that this matter
is bcing raiscd in the Sccurity
Council today. I know what will
happcn to the dcbate in the Security
Council. We are all aware of this.
But it will do one thing good. It
will mobilisc international opinion
against such acts of a power which
has transgressed all its  civilised
behaviour. We have known the law
of the jungle which prevailcd in
previous centuries and the law of the
jungle has been brought back to the
lattcr part of the 2oth contury.
Thercfore, Sir, it is nccessary to stir
up the conscicnce of the world, to
condemn this act of aggression against
Libya by the Unitcd States and it
is right that we should discuss this
martter in the United Nations; if
need be, I may suggest, that India
as the Chairman of the Non-Aligncd
Nations should take the initiative
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to get a special United Nations
Confcrence, a spccial session, to
discuss this mattcr, The United
Nations Spccial Scssions have been
held in the past to discuss disarma-
ment and very vital issucs. This is a
very important issue, This is not a
mattcr  confined to just a small
territory like Libya. It is a matter
which refurs to international relations
and how they are conductcd. This
has upset the peace and stability
in the region. It has violated buman
rights. It has violated the sovercignty
and integrity of a nation. It has
brought back again the concept that
miglit is right in the intcrnational
rdlations and all the rules of inter-
national law and justice and all
norms of civiliscd bchaviour have
been flouted, and the attack by the
U.S. on Libyan territory is simply
vicious, vile and villainous. -
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I am glad that my friend, Mr.

Narayanan has agreed to have a
Resolution passed in this House
condemning this act of aggression
and appialing to all the peace-
loving pcople of the world to stand
up togcther to sce that such things
are not repeated again and again in
future. :

Sir, finally T hope and trust that
the pcople of the United States will
asscrt thomsclves against this kind of
bchaviour, uncivilised and atrocious
bchaviour, of thair Government. 1
hope somc sanity is still lcft in the
people of the United States and they
will rise against this kind of acts of
aggression against small non-aligned
countries. Thank you, Sir.

MR. DEPUTY CHAIRMAN :
Now, there are still four more spcakers
Icft. Do you want me to continue?

SOME HON. MEMBERS : Sir,
we will continue after lunch,

i MR. DEPUTY CHAIRMAN :
The House adjourns for lunch and
we will resume at 2.30 r.M.
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. The House then adjourned
for lunch at thirtyfive minutes
past one of the clock.

The - House reassembled after
lunch at thirtytwo minutcs past
two of the clock, [Mr. Deputy
Chairman in the Chair.]

SHRI GURUDAS DAS GUPTA:
Sir, I associate mysclf with the
opinions and sentiments of the House
expresscd from all quarters. Rarcly
we spcak In the same language in
this House but this is such an occasion
today that the Indian Parliamcnt is
spcaking in the samc voice, voicing
the sentiments of the millions of the
prople not only of India but may be
of the entire mankind. Ther fore,
it is a grcat occasion we witne ss today
Perc and now in this Housc. Lct us,
the rc fore, in one voice condcmn the
savagrry, the aggrcssion, on Libya
of thc Reagan brand, of the striking
down of Gaddafi’s house, of the kill-
ing and murd: r of Lis infant daughter
and many such innocrnt pcople on
the strccts of Libya. Let us, therd fore,
denouncer the violation of the United
Nations Charter by one of the Pcrma-
nent Members. Let us, in onc voice,
denounce the aggression on a weak
nation, Libya, by one of the mightcist
powers of the world.

Sir, in my opinion, this is not
only an aggr ssion committcd against
Libya; tl.is is a move to bring the
world to the verge of a third world
war, And may I rcmind you about
the timing of the aggrcssion. The agg-
rcssion is taking place at a time when
Amcrican impcrialism Las dccidcd to
resume thcrmo-nuclear  tests. The
aggression takes place at a time when
conspiracy is bcing hatched to let
loosc another wave of aggression
against a numbcr of Statcs in the
world, Thecrcfore, it is not orly a
question of aggression on Libya alone
in isolation. It is part of a total
global plan by American imperialism
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to push the world to the holocaust
of a thermo-nuclcar war, Again, Sir,
I would say, it is not only an aggres-
sion against Libya, but it is also a
thrcat and an act of blackmail on
the ncwly-indcpcndent countrics, The
ptilosophy of Mr. Rcagan and
Amdrican impcrialism is tl.at one
who is not with tham is against thom.
Thercfore, tlicy are out to torrorise
the world, to makc thcm slaves and
in thcir hid to become a predominant
power, they arc rcsorting to such
actions, as we see today in Libya.

Sir, I, on behalf of my party,share
the sentime nts expresscd in tl.e House
and hail the action that NAM Las
taken, under the lcadcrship of
Govapment of India hcaded hy
our Prime Minister. There is
no qucstion of discussing the negative,
positive_and so many othcr factcrs,
But it remains a truth that the non-
aligncd movement and Indian
forcign  policy remains importaint
and stratcgic in huilding
up a broadest united  front
against impcrialism in the world
today. And the unity shown in this
Housc today only proves the possi-
bility of the broad: st anti-lmpe rialist
front which we arc capable of Luilding
up. Sir, 1 oppose or at least
I dific r from thosc who say tl.at the
situation today is just likc thc situa-
tion bcfore the Sccond World War.
No. The world cannot be conquercd,
the people cannot be conquercd,
sought to be conquered the way
Hitler could try to do. The strength
of the pcople,the might of the
Soviet Union, the aspirations of the
masscs, the strength of the toiling
prople is strong ¢nough to prevent
a Third World War,

Wkhat do we see today? Soviet
warships are ncar the shorcs of Libya.
Not only that. A ddlcgation re-
prcsenting the non-aligned countries
visiting Lilya to express solidarity.
Therddore, Sir, the situation is not
like that. Sir, if we accopt the pretext
of terrorism to unlcash war, tln,
let me say, we can scnd our Army
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Jjust to strike at the bases in Pakistan,
from where the Sikh insurgnts arc
bting traincd. We can scnd our
Vikrant and cven Hermes, wlich we
have purchascd yestcrday, to the
shores of California just to torpedo
the centre which is bcing run by
the Amcrican imperialists, We can
send our paratropcrs to pick up
Chauhan from the soil of England.
But if we do that, it will be a mad
action. Thercfore, tlis is only a
pretext on the part of Amcrican
impcrialism which is rcsorting to
such actions. Amrican imperialism
is the greatcst conspirator against
peace, the greatcst conspirator
against frccdom  and libera-
tion. The worst encmy of frcedom
now speaks of terrorism. The grcat st
terrorist speaks of terrorism. Sir
you will not mind if I say that the
glea of terrorism now being given
y American impcrialism s just
like the question of clastilty bcing
spokcn of by a prostitute. American
imperialism spcaks of terrorism just
like a prostitute speaks of chastity.
Sir, who docs not know, who killcd
Mosadcq? Who killkd Lumumba?
Who tricd to poison Castro? Wl.o is
trying to dcstabilise India? There
arc many such instanccs. What hap-
pened in Chilc? What they wanted
to happcn in Afgl.anistan? I sl.all
not make thc list long. But it is
known to all that all tLrough,
Amcrican imperialism happens to be
the grcatcst terrorist and Mr. Reagan
happens to be the ring lcader of the
grcatest terrorist movement in the
world today. Ther fore, Sir, the point
is, the most important point before
us today is, we must prcvent it It
is not a question of passing a rcsolu-
tion only, Resolution is very impor-
tant. Scnding a ddlcgation to the
United Nations is important. But
it is more important to be more
positive, to be more affirmative, to
be more materialistic in our ¢ndca-
vour, in our militant mass end« avour
to prevent Amcrican imp rialism.
May I remind you, Sir, wh.at happcn-
ed when Hitlcr was rising his head?
Many people protcsted, the whole
world protcsted, when Hitler was inva-
ding country after country ? But only
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protest was there. The world could
not unite to prevent the advancd of
the tyrants. It is not a quisticn of
protest, it is a qucstion of Luilding
resistance, positive resistance in cvery
way against Amrican imp: rialism
so tlat tlcy arc not succssful in
their bid not only to unlcasl a war
but to trample down th.« frocccm and
libcration of the small countri- s, so
th.at Amcrica is prcventod from Llack-
mailing ncwly ind« pcndent countrics
so tl.at Amcrica is preventid fem
sending its sixtl. flcct to the Medi-
tcrrancan, so that America is forecd
to withdraw thec ficet icm the Irdian
occan, so that America is fore d to
witldraw its support to Jaycwarde nc
in Sir Lanka wl.o, undcr tk«ir patro-
nag(, is liquidatirg tlcusands of
Tamilians thcre. Tlorcfore, it is ret
a question of passing a resclution
only. Thercfore, I would like to
makc onc request to the on. Ministar
to consider. Tl.oy tave given a slcgan
of boycott of LiLya. Wcll, g« ntl men,
will you kirdly tlink wlather it is
pessible  to give a slogan‘ Foycctt
Amcrica’?, Lct us boycott America
for somec timc, lct us not purclasc
any goods frem tlem, lct us jut
«mtargo, It us sce Low Amrerica can
live alonc in the world, We arc
stronger, we arc grcatr in nurcka
and th« whole world putlic opinion
is against them. It is quitc wrcrg to
say that Amcrica bclongs to Reagan.
It is quitc wrong to say th.at Eritain
belorgs to Thatcher. Tleusar ds of
young pcoplc arc marcling in the
strce ts of Ame rica and Britain prot st
ing against Rcagan and Tlatcler.
Tl .crcfore, the world docs not be long
to them, It is time to build up bridg:s
of friendstip witl. the turdred and
thousands of anti-impr rialist Ameri
cans, Yundrcds and tlousards of
anti-impec rialist Britons, And for tl.at,
Ict us boycott tham for some time at
least, . -

Secondly, Mr. Deputy Cl.airman,
can we scnd our dclegation to give
pot only our good wishes tut also
to send medical mission to Litya?
India is a poor country, wc krow
it, but even poor country has &
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great heart. Let the Indian Govern-
ment consider sending a consignment
of building matcrial to thcm. They
can reconstruct some of the hLousts
dcstroyed by the American imperialis t
there. Let us send a consignment of
blood plasma. Let us send medi-
c¢ne to show solidarity of the
great Indian people hcaded by
Mr. Gandhi. Lct us show to the
world that India is not just after
Passing a resolution. I hope the hon.
Minister will consider this.

Lastly, Sir, I call upon this House,
all of us who are here, let us speak
1n oge word, lct us say, resist Reagan,
let us say, push back Reagan, lct us
say, defend liberty, Ict us say, protest
against the manocuvre, let us say
that frcedom is not safe, we must unite
to save freedom.

. Lastly, Mr. Deputy Chairman,
1t 1s time to put the rcaring animal
Into a cage. It is time to shackle the
encmics of freedom. Lct the Indian
nation, let the Indian Parliamcnt
take this stand. Lct us not be in the
rear but in the forcfront of the new
marckting world wkich is raising
Its voice against America and its ag-
gression is Libya.

SHRI  [ASWANT SINGH
(Rajasthan) : Mr, Deputy Chairman,
Sir, T would find it difficult to
match this impassioned  plea of
our previous speaker. I am laso
somewhat stymied of the fact that
I am the last speaker. Am I or am
I pot ?

MR. DEPUTY CHAIRMAN,:
[.ot at all.

SHRI JASWANT  SINGH :
Well, in the debate I am at the
virtual tail end of the speakers and,
therefore, it is somewhat more
difficult for me to say what has
not beun said earlier 1 shall endea-
~ vour not to repeat any of the things
which other speakers have already
said. T am bound both by the parlia-
mentaty propreity as also the desire
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of not wanting to bore the hon,
Minister for External Affairs who
has heard this debate both in this
House and in the other House, I
do believe that this debate is not
about recounting the  chronology
of events that resulted in the second
U.S. strike against Libya. It is
also not for merely reiterating our
strong  condemnation of the US
action which on bchalf of the BJP
and on my personal bchalf I join.
I submit that our condemnation
will be lacking in teeth if it did not
either understand or attempt to
understand the deeper import of
the action that the Government of
United States has unleashed against
Libya. I am content to do that
or intend to attempt to do that
outside of the contextual limitations
of the current incident. I will attempt
to examine US attitudes outside
of the contextual limitations of
US action on Libya, I think the
first fundamental issue of suhs-
tance is the increasing colonial
attitude of the Government of United
States of America. The present Gover-
nment of the United States of America
clearly exemplifies that what the Gov-
ernment of United States of Amrica
wants, what the Government cf United
States of America necds, the Govern-
ment of United States of America shall
get no matter what the price . This s
an echo of the sentiments of latersth and
early 16th centuries which resulted in
the colonization of near about three
quarters of the world and which indeed
also resulted in the colonization of
India. We therefore, in India have to
be extremely cautious, extremely
apprehensive and  extremely under
standing--not understanding in the
sence of granting an understanding to,
but cognizing what this present attitude
of the Government of United States
represents. I  take strong ob-
jection to the present Government of

United States arrogating  itself
the role of a world policeman,
It is both ironical and sad

that a Supcr Power of the Status of the
the United States of America, because
of an incident that takes place in a dis-
cotheque in west Germany, should find
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it necessary to strike against Libya. I
find it both absurd an ironical, and the
irony is heightened by the fact that
an act to isolate, to weaken Gaddafi
of Libya, in fact results in the very
opposite and results both in not isol-
ating Gaddafiand has a diplomatic con-
sequence of isloating on the other hand
deservedly so, the Government of
United States of America,

I will raise some questions
because all these things have been
mentioned by all the speakers that .
have preceded me. My first clari-
fication from the honourable Mini-
ster of State for External Affairs rel-
ates to a somewhat laboured and tort-
uous legalistic exercise that the Gover-
nment of United States is presently
indulging in, seeking shclter behind
article 51 of the UN Charter. 1 don’t
have to tell the distinguished acadamic
and distinguished former diplomat as
to what the implications of article 51
of the UN charter are. Within the
provisions of article 51~ the right to
retaliate, the right to strike --the Gover-
nment of United States is seeking shel-
ter under that. I would like to know
as to what the Government of India’s
reaction to that is.

v

My second clarification relates to
terrorism. Earlier during the day I
asked this question and the
question was sincerely meant and it
was a question of substances, but _bec-
ause it was the question hour I did
not press for indefinitation of what I had
sought to be defined. I believe, Sir,
that unless there is a definition of
terrorism which the international
community subscribes to, we will con-
timie to have repetitions of the sort
of incidents that are currently taking
place, that have just taken place in
Libya. It isindeed well known
to the Government that the United
States itself has not defined what terr-
orism is. It finds if difficult to define
terrorism, yet it is able to act against
Libya. It calls the Libyan action as a
terrorist action, We refer, and rightly
so, to the U.S. action against Libya as
State terrorism.
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This is a kind of tearing apart
of the International community. A
reference was made to the two-thi-ds
support of the Security Council wh'ch
the Non - aligned resolution was able
to muster. I would, whilst applauding
the Non-aligned Movement
for doing that, like to simultaneously
mention that a country like Venezuela
did not support the NAM resolution
and a Country like a France which
had certainly earlier forbidden the U.S.
plans to overfly it, found it necessary
to exercise its veto. I believe that at
the root of all this is the failure of the
international community to arrive
at an agreed definition of terrorism. I
would, therefore, request the hon,
Minister of State to elaborate a bit
more on the Government‘s thinking on
this particular subject. It is a subject
which deeply concerns us domesti-
cally in India. It is a subject which
will keep on coming up whenever we
of the Indo-Srilankan relations. It is
a subject which will come up in the
context of Afghanistan. Unless, there~
fore, the Government of India is clear
in its mind about where it stands on

the subject of terrorism, this kind of

resolution - passing will  be lacking in
teeth.

- om

I, therefore, make a recommend-
ation, Sir. Now that the Security Cou-
ncil debate is Virtually over, and the
NAM delegation is going to address it,
why does India not consider either
through the forum of the NAM or
as a national assertion of its own con-
cern about terrorism international
terrorism to call for a spccial section
of the General Assembly and seek or
attempt to move even half-a-step for-
ward towards an internationally ace
ceptable difinition of terrorism ?

Just two final questions or clari-
fications, Sir. One is, I would like
to know from the Government of
India its views on the contemplated
Federal laws which are currently
in the U.8. Congress, and I am given
to understand that there are Federal
laws which are going to say that an
attack on a U.S. citizen anywhere
in the world shall constitute a Federal
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offenceas far as U.S.laws are
concerned. I would, therefore, be
happy if the hon. Minister of State
would clarify that.

I would like to leave a word of
caution to the House. And this was
occasioned by the reference to the
Gulf of Sirte in the hon. Minister’s
statement. Here, 1 would not repeat
what the hon. Minister has said about
the Gulf of Sirte,

With your persmission, I will
wait because this is a substantial
point involving  Indian national
interest.

MR. DEPUTY CHAIRMAN :
You can continue.

SHRI JASWANT SINGH . .
to get his undivided attention.
There is perhaps my own ignorance
on the subject. Your statemcnt refers
to the Gulf of Sirte. We are signa-
torics to the Law ofthe Sea Con-
ference which does not recognise
the limitation that Col. Gaddaft
has placed on that sca, on that
Gulf, of his own. If we once recog-
nise it in the context of the Gulf
of Sirte, it will have implications
about our maritime territories as
well. Therefore, I would requcst
the hon. Minister that merely be-
cause the House is impassioned
about this act of blatant piracy the
United States Government  we
ought not to forget the deeper im-

lications of this and about bilateral
1ssues of Indo-Libyan rclations., Only
a fortnight ago the Ministry of
External Affairs was embarrassed
enough. They had to summon the
Ambassador and talk to him about
recruitment of Indian personnel for
their army. Therefore, when you

refer to the Gulf of Sirte, as you have

said in your statement, what exactly
do you mean as a signatory to the
U.N. Law of the Sca Conference ?

Finally, Sir, we must recognise
and assert categorically on every
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occasion, not merely as an articulation,
of our commitmcnt to non-alignment
but as an articulation ofthe decper
civilisational coneccrn  that  India
i3, that any thesis which asserts over
the world that it is the national
interests or sclf-interests of the super
powers alone that count and that
the smaller countries’ or rcgional
countrics’ national intercsts other-
wise do not count, any thesis which
promotes the exclusivity of the super-
powecr interests, India must rejcct
categorically on every occasion.

Thank you.

SHRI GHULAM RASOOL
MATTO (Jammu and Kashmir) : 1
rise to express my solidarity with
the Govcrnment of India on tte
stand they have taken on the Libyan
issuc. The nation is indced grate-
ful to our Prime Minister, Shri
Rajiv Gandhi, for the bold stand
he has taken in the NAM Conft rcnce.
I also know that the hon. Minister
for External Affairs and the Minister
of State for External Affairs had
been burning mid-night oil for several
days together in drafting the resolu-
tion and since the resolution was
passcd our External Affairs Minister
is on his lcgs  till now to tcll the
world that this naked aggression
against Libya is extremdy con-
dcmnable. Since otherhon. Membcrs
have alrcady covercd all the points,
including the points on aggrcssion
and the United Nations Chartcr,
I would like to ask only two spe cific
questions.

The stand we have taken isindeed
laudable, but we have to take this
stand to its legical conclusion. And
what is the legical conclusion in
this context ? America considers
itself to be a super-power and indeed
it is a supcr-power ? But India is
currently the Chairman of the Non-
aligned Nations comprising 101
nations. I would like to know
from the hon. Minister, if this tl.ing
can be brought to its logical con-
clusion by the mere act of isola.
tion of America. Now, how can
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that be done ? I would like to say
that a special scssion of the United
Nations must be called by India, as
Chairman of NAM, and an over-
whelming  majority of the Members
must condemn USA so that itfcels it
is isolated and it considcrs itsclf that
ithas really been isolated by the entire
world by this act. This is very
essential  because by condemnation
alone, nothing will happcn. We
have to isolate America. Shri Dipen
Ghosh and other fricnds have stated
that we have to fight America in
other forums in India itsclf, but
right now the forum available to us
is the United Nations.

Now, I would like to put forward
my second point. Shri Jaswant
Singh has very correctly stated that
France did not allow the plancs to
be flown from thcir bases to attack
Libya but France is the country
whicl: is also a co-participant in the
Veto in spite of their carlier stand.
This was an unprecedented Veto
in the scnse that there were three
Vetocs to kill the NAM Rcsolution.
I would like to ask the hon. Ministcr
whether India as the hcad of the
NAM will take initiative right now

o, to do away with the Veto system.

This Veto systtm had been incor-
porated in the Constitution of the
United Nations 38 ycars ago, but
it is no longer valid now. Wc can
take up this issue in a spccial Confe-
rence of the United Nations that is
to be convened and a formula. . .

SHRIICHATURANANIMISHRA
(Bihar) : Onc point, I would like
to ask. If a right of Vclo was not
there, what would have happencd to
Kashmir ?

SHRI GHULAM RASOOL
MATTO : It docs not matter. If
the world opinion is with us, one or
two powers would not matter, I would
like to know whether the hon.
Minister would consider my sugges-
. tion that in the next meeting of
- the  United Nations a special

resoultion is sponsored by India for
+ doing away with the system of Veto
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because after all the number o
countries that were there 38 year
ago has gone up considcrably and
the large numbcr of countries that
comprisc it now arc the devcloping
countrics. 8o, I would rcquest the
hon. Ministcr to clarify this point
so that we may be able to know as
to what positive stops the  Govcrn-
ment is proposing to take to bring
to its Jogical conclusion tle stand
takcn by the Government of India
in the NAM Confzrence.

8 P.M.
SHRI ({VALAMPURI JOHN
(Tamil Nadu) : Mr. Deputy
Chairmar, Sir, I would like to
associate mysclf with the strong
sentiments cxpressed from diffierent
quarters of this House in cor.demning
13 unmistakable terms the nakced
aggression of U.S. imperialism per-
petrated against {reedom-lovirg and
progressive Libyan people. India’s
role as the Chair-person of the Non-
aligned Movement is of paramount
importance because it condemned
the imperialistic designs of U.S.
bombing of Libya, There have been
countries in the world which has
termed the U.S. bombing #s an
attack. There have been countries,
leaders and newspapers even in this
country which have staumped this
kind of U. S. bombing on Libya as a
skirmish. With due respect to their
semantics, hair-splitting and niceties
1 would like to submit that India is
the first country as Chair-person of
the NAM which condemned the
U. 8. bombing on Libya as naked
aggression. So I  congratulate
our Honourable Prime Minister for
taking a bold initiative in cor.demn-
ing as well ss in containing this kind
of imperialistic designs of the U. S.A.
This kind of international terrorism
is being condemned by all the
international communities. Peace-
loving people throughout the would
have been in the fore for the last
three decades. It is because  of the
dullest theory in military science
to fight the enemy =t the third door
that Americans have been destablising
democracies and those countries
which have enunciated that kind of
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freedom arnd liberty for the whole
world to see and practise in the last
three decades,  Itisin pursuance of
_ the dullest theory of fighting the
‘enemy at the third door that ir the
name of containing Chinese expan-
stor in Vietnam, they forced a war
o1 freedom-loving people of Vietram,
Even today we cansee how the
U.S.A. is getting involved in a
concealed fashion to destabilise
democractic courtries, Itis the same
America which is arming Pakistaris
to fight against India. Itis the same
Uncle Sam—the Americans—which
has heen supplyirg arms and ammuni-
tion to the Jayewardene Government
to see that the whole Tamil race is
wiped out from the map of the
world.  This is one such example
where it has become an oper gun-
boat diplomacy to commit raked
aggression on the f{reedom-loving
people. We not only condemn this
aggression, but also raise our barner
of revolt against this kind of raked
agression on Libya. We congratulate
the people of Libya and their Govern-
nent for the rare courage they have
displayed at the time of peril and
the timc of a great war around their
nation, It is all the more sorrowful
that the United Nations has been
reduced to shambles because of the
imperialistic  designs. The NAM
resolution has heen vetoed by the U.S.,
imperialistic designs. A great forum
itself has been reduced to a small
forum  for ventilating grievances,
After this veto I am compelled to
say that the United Natious is like
an air nccessary to breathe, but not
enough to live on, We stard at the
hour fperil with Col. Gaddafi and
Liby , people in order to put up a
stron z tance against this kind of U.S.
imperialism. Some people say that
we are going to have a Third World
War. But I would like to differ
because the Third World War has
already started. The first two World
Wars have been fought in whole, but
the Third World War has been fought
in parts because of the U.S. imperia-~
lism, It is another Third World War
wherein the world is already witness-
ing. while India bas taken this

kind of sirorng and bold icitiative in
cordemrirg the United States of
America’s imperialistic desigr. per-
petrated on  the freedom loving
people of Libya, we do associate
ourselves with this and on behalf of
my party, I strorgly condemn this
kird of naked aggression on a freedom
lovirg people of Libya.

SHRI K. R. NARAYANAN :
Hor.’ble Mr. Deputy Chairman and
hon’hle Members of the House, I
want to thank the House for the
forthright maryver ir which it has
expressed what I consider to be the
voice of the ratiorn. The urzanimous
manrer in which you have lent
support to the stand taken by the
Governmer:t on the Libyar question
isreally heartening and it is something
for which the Indiar Nation can be
proud of. The unarimity was really
impressive.  Sir, this country has
always stood for not only peace
but for fight against colonialism and
imperialism aund for the rights of
small nations, indeed, of every nation
to develop in its own way and
assert its principles ar:d its personality,
The whole concept of ron-zlignment
has arisen out of this approach to
politics ard to international relations,
It has been not orly a strategy for
peace but a device by which the
tfreedom, independence and irtegrity
of newly emerged nratiors and small
nations could be protected in a world
of power politics. Sir, the action
taken by the United States of America
in dealing with Lobya has very far
reaching conscquernces, It is rot just
mercly an act of bombing but it has
far-reaching political  sigi.ificance,
I was asked whether Articdde 51 of
the United Natiors would apply
in this case. 1 have ro doubt that this
Aiticie, by no stretch of imagination
can bc made to apply to the atbitary
action taken by the United States in
bombirg Libya. Itisrotalegitimate
right or a legitimate act of retaliation,
The whole mearitg of this action
is that a great power has the right
to take law in its own hands and
purish arother country because that
country is not stro.g encugh to stand
upto it at the moment. We have beey,

h R LR
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told there is evidence of Libyan
complicity in the cvert which took
place in West Berlin, I would submit
Sir, even if there is evidence, no
power hasthe right to take up in
1ts own hands the internationzl law
and act upon it,

2ty

Further, we have not been given
any evidcnee by the United States
on tiis quistion. But it is not at all
a qucstion of evidenee, Ttisa question
of Icgality, of how a nation opcratcs
and functions in intcrnational rcla-
tions. We have absolutcly no doubt
that if any such action took place
against which a country wantcd to
complain, they should have taken
it to the United Nations, rather than
taking the law into thdir own Fands.

The idea of punishing a nation
is a new concept which las cropped
up rccently in intcrnational rclations.
I think this is a vcry dangerous
concept bccause you would get
uttcr anarchy in intcrnational rela-
tions if cvery powcr thinks that |

SHRI CHATURANAN MIS.
HRA : This  conccpt |is an
old one, now rcvived,

SHRI K. R. NARAYANAN
Wcll, I am talking about punish-
ment.

SHRI GURUDAS DAS GUPTA:
May we call it the resurgence of
Hitlerism  ?

SHRI K. R. NARAYANAN :
I am refrrring to the objrctive
content of this. I do not like to use
manncr of phrascs. 1 am just saying
that thc idea...

SHRI GURUDAS DAS GUPTA:
You do not like to call Rcagan a
Hitler ?

SHRI K. R. NARAYANAN
But thcre is no question of Hitler
here. T am in the modern world
today. (Jnierruptions)
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Sir, Mr. Gurupadaswamy refi rrcd

to the war of Jenkins’s Ear. I thitk
it is an intcresting parallel from old
history. Somctimes I wondcr, if it
were not so tragic an event and
ifit} ad notsucl s rious consequences,
whcther the future lListorians might
probably tlink of this Gulf of Sirte
incident as the “War of the Berlin
Night-club”. Well T would likc to
come to our own initiative in this
mattcr, I' has been stated that we
lave been rather tardy in our
rcaction to wkat happened, 1 think
therc is absolutcly no rcason to think
in these terms. In fact,
India kas been one  of the
first countrics whick gave utterance in

a forthright manncr on tle dangers

involved in wi.at was happcning in
this crisis over Libya. I can rcad out
to you thie numbcr of statemtnts we
have made cautioning thc Unitcd
Statcs, warning the Unitrd Statcs,
trying to restrain the Unitcd States
when this crisis was browing.  As
carly as January 13th, then on Marck

26th, April 14th and on April 15th, _

just on the evc of the
attack on the Libyan citics, we issucd
statcments cautioning and warning
the United Statcs about wlat it
had threcatened to do in regrad to
Libya.
took the initiative in organising the
cmergency meeting of the NAM
ministerial conference,  And tle
rcsolution adopted was a clarion call,

And it was India wlich’

Amcrican

Ithink the first call, by an intcrnae.

tional confirence of nearly 101
nations, condemning tlis action of
the United Statcs and giving support
to and expressing our solidarity with
Libya. And you are awarc~—and
you have all mentionrd it with
approbation — of the action
we have taken in  organising
this high levcl dclegation to Libya,
which is now in the Unitrd Nations
headquartcrs itsclf. I think such
specdy, such fortbright, such told
action is not som¢ tL.ing to be criticiscd.,
I ttink we have been on the forcfront.
We kave not been behind anyonc.
In fact, we have been in thc forcfront
of the wholc movcment supporting
Libya and opposing this action. What



219 : Calling Attention to a
matter of

[Shri K., R: Narayanan]

next, is the queostion. Many sugges-
tions have been made with regard
to what we can do from now on.
We are all aware that the United
States is a great power. We nced
not bz afraid because it is a great
power. But w: have to consider
methods of influencing this power—
by organising world public opinion,
in the Non-Aligned Movement, within
the United Nations system, everyth-
ing that is possible for organising

world opinion, in order to restrain
the United States and to bring it
to the path of a dialogue if it has

any problems with.Libya. It does
not mean that we can always
produce imme~diate results. It has

bren mentionsd that the American
public opinion has been silent. That
is a noteworthy phenomenon. I
believe—I have lived some time in
the United States—that US public
opinion has a way of exprassing
itself.  Mayhe, it may begin in a
tardy way but when something funda-
mental happened, I would not say
that US public opinion will not ass~rt
itself. But in order to make it assert it-
self, the world .public opinion has
to demonstrate the power of
feeling of the cntire world so that
we may affrct and we may help in
arousing Amrrican public opinion
itself. I read the other day a state-
me=nt by the former President of the
United States, Carter, on the subject.
#He said, it may be his was a lone
voice. But there is a way in which
a lone voicesomstim~s multiplies
in that country. Therefore, whatever
wz do, whatever we say, we have
to bear in mind the idea of arousing
US public opinion itself in order to
b= eff-ctive in our actions. Now,
as I m~ntioned, the Sccurity Council
is mceting today and we will have
to await what comes out of
this m-eting. A suggestion has been
made that we should take the matter
to the General Assembly or call a
. special session of the General
Assembly, There arc certain pro-
cedures laid down for that, 1f a
matter discussed in the Seccurity
Council is to he taken up in the
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General Assembly then you have
ta get nine votes again on that
specific suggestion in the Security
Council. Therefore, I cannot at the
momentsay what would happen. But
this is a procedure laid down for call-
ingla mretinglof the General Assembly.
We know that there has not heen
a complete agreement among the
allies of the United States in the
action it has taken. Some of the
great European countries  have
acquiesced thems-lves afterwards in
this action. This is, I suppose, a
reflection of the facts of the alliance
and the facts of power in the modern
world,  But if the Non-Aligned
Movrment stands together, . ..

SHRIGURUDAS DAS GUPTA:
Great Europe or big Europe ?

SHRI K. R. NARAYANAN :
Taks some of the small powers like
Greece. But it is a great European cou-
ntry and Greece has come out with a
very encouraging statement and a
very bold statement on that. Let us
not imagine that this action taken
by the United States has strong sup-
port even from those countries which
have, for their own reasons, because
of circumstances, aequiesced in it,
in that act. As time goes on, I have
no doubt that the public opinion in
all these countries will tell itself
on the Government and even on the
United States of America. What we
are really trying to do is to, first of
all, demonstrate the intensity and
force of public opinion in the non-
aligned world and we want to demons-
trate it in strong terms, but in digni-
fied terms at the same time, and I
am very happy that what has been said
in the House has been said in this
spirit. The speeches have not only
heen just vehement, but I think
they were reasonably worded and
they express the core of Indian natio-
nalism and almost the soul of it
India’s opposition to the display of
power by a great power against a
small one. .

Some pointed questions have heen
asked, Mr, Jaswant Singh asked once
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again about the definition of terro-
rism. I think, mayhe, we can attempt
to arrive at such a definition obviously
because it is a phenomenon posing
such a danger to the world and we
have to clarify our own concepts.
From that point of view, I would
welcome his suggestion. But I would
also appeal: Let us not mix this issue,
if there is a General Assembly meeting
or any other meeting of an internatio-
nal body, and give it the duty of
defining this concept in the midst
of this crisis because we might be
led astray in this process. I think it
i1s a somewhat long-term proposition
which we might like to attempt to do,
but not introduce at this time when
we are trying to avoid a critical situa-
tion and not trying to logically de-
fine the concept. .

There was a proposal about the
withdrawal of the American Navy
from the Mediterranean or making
the Mediterranean a zone of peace.
As you all know, the NAM hs adop-
ted a declaration and in this declara-
tion there is a paragraph with regard
to the conversion of the Mediterra-
nean into a zone of peace. We are
dedicated to this concept. India and
the other non-aligned countries have
been working towards this to make
this ancient cockpit of conflicts in
Europe and in the world, the Medi-
terranean, a zone of peace and that
would, of course, have great relevance
to the issue which has cropped up
with regard to Libya. That 1s, as I
said, something which we are trying
to do in association with our non-
aligned friends.

Now, Sir, the difficulty with re-
gard to this debate is that we are all
so much united and, therefore, there
is nothing in what I say which is by
way of rebutting what any parti-
cular Member has said, but it is only
by way of accepting the main thrust
of their arguments. Al I would
like to emphasize is that we do agree
with the necessity for concrete action,
realistic action and immediate action
which would affect the situation.

[24 APRIL

—_—— e

1986 ] Urgent Public Importance 299

It has been said that our condem-
nation lacks teeth. I do not know what
sanctions we can build into this con-
demnation, except the sanction of
organiscd action by the non-aligned
world. There is nothing more power-
ful an instrument than the non-
aligned rovement in dealing with this
question. “here are of course many -
countries of the world which have
condemned this action.

I want to mention, Mr. Deputy
Chairman, one more larger issue,
This attack on Libya has had an
immediate impact on the general
international situation. The inter-
national situation had been very
gradually, very painfully, improving
ever since the Geneva summit
between President Reagan and General
Secretary Garbachyov, Now, we
have all read how the Foreign
Minister of the Soviet Union has
suddenly said that he is not willing
to meet with his counterpart, to
visit the United States, because of
this situation created by the Ameri-
can attack on Libya. I think this is
the first set-beck which has come
about as a result of the action taken
by the United States. Whdt we are
really concerned with is the long-
term consequence of this action in
retarding the detente which had been
very, very gradually and faintly
coming ahout in the world. And so,
our entire effort should be to prevent
the repetition of the situation
and to introduce a peaceable process
in dealing with the crisis which has
arisen, so that we do not lose sight of
the general relaxatior of tensions,
the great task nf disarmame nt and the
great task of getting along hetween
the great powers, which is required
for the future of the world.

So while we are talking about
this, we are condemning it, we appeal
to the powers, especially to the Uni-
ted States, to adopt a peaceable atti-
tude rather than the attitude of retal-
iation o1 ofstalking the low into its
own hands. We are no. talking a
very small crisisin the Mediterranean
We are also thinking ahout the future
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shape of peace in the world and the
future of great power relations in the
world. And of course, we are thinking
of the sovereignty, territorial integ-
rity and the right of smaller count-
ries to develop in thier own way and
to pursue their own interests and the
intercsts of the woild peace as they
see it, - -

I want, Mr Deputy Chairman,
to thank the House on behalf of the
Government for the powerful support
they have given to the policy pursued
by out Prime Minister in this crisis,

Thank you.
MR. DEPUTY CHAIRMAN :

Before we conclude the discussion,
I would like to place the following
resolution before the Housc:

RESOLUTION
‘THE HOUSE —

DEEPLY shocked at the recent
bombing raids on Libya by U.S. air-
craft and the attempt to bomb the
headquarters of the Head of the State;

CONVINCED that this U.S.
action is an act of aggression against
the sovereignty and territorial integ-
rity of Libya, that it poses scrious
threat to regional sccurity and inter-
national peace;

NOTING that the Government
of India and the Non-aligned Move-
ment have repcatedly been urging
over the last few months that precipi-
tate action should be avoided and the
situation be resolved through dialoguc
and not through threat or pressure:
Now, thereofre,

. (1) UNEQUIVOCALLY COND-
EMNS the U.S. bombing raid which
is complete disregard of the norms of
international conduct and  consti-
tutes a Lreach of International Law.

* (2) DEMANDS that the U.S.A.
desist from a repetition of such violent
and hostile acts against Libya;
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(3) REGRETS that thc United
Kingdom has choscn to abet this act
of aggression by allowing  the U.S.A.
to use its aitforce bases for the attack;

(4) DEPLORES tlie veto of the

resolution presented on this issue to
the U.N. Sccurity Council by the Non-
aligned members;

(5) EXPRESSES complete supp-
ort for, ard solidarity with, Libya
in its liour of trial;

(6) ENDORSES the collective
stand taken by the Non-aligned Move-
ment at the Emcrgency Session of
Foreign Ministers and Heads of dele-
gations at the Ministerial level meet=
ing of the Coordinating Bureau in
New Dclhi on April 15, 1986;

(7) CALLS UPON the United
Nations to make sustained efforts to
prevent the prepetition of such acts -
which violate the U.N. Charter and
endanger international peace and
security; and

(8) APPEALS to world public -
opinion to mobilise itself against
such actions.”

Do 1 take 1t that the Resolution
is assed unanimously by the House ?

HON. MEMBERS : Yes, yes .

e

DISCUSSION ON THE WORK-
ING OF THE MIN'STRY OF
WATER RESOURCES—Contd.

MR. DEPUTY CHAIRMAN :
Now we take up discussion on Water
Resources. Prof. Lakashmanna,

PROF. <C. LAKSHMANNA
(Andhra Pradesh) : Mr Deputy Chair-
man, Sir, I risc to raise certain points
regarding the working of the Mini-
stry of Water Resources. In  the
first plece, what was previously irr-
igation Department or Irripation
is now renamcd as Ministry for Water
Resources. I donotwanttobe cynical



